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Shri Brij Nath Singh

Vs.
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HH: DELHI.

State Council of Education
Research & Trainini

Aoolicant

Resoonc'ent

• i

Applicant through Shri D.S.Chaudhary, Counsel,

Learned counsel for the aoplicant seeks

to withdraw this apolication. The aooli'cation is

dismissed as withdrawn.
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